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T ibunal

Present : Hon'ble Mr. D, Purka&astha, Judicial hember \ o

Hon'ble Mr. G.,$§, Maingi, Adm&

nlstratlve Member

Nisit Kr, Mukherjee |
: l

- VS -\ .
S.E, Railway

|
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Mr, M.M, Ro?chowth'
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For the Applicant
For the Respondents: None

Heard on ¢ 25-11-99
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- We have gone through the'-ppliCﬂt

or restoratién
of the 0,A,366 of 1996 filed by thq applica

l.
\nt fter settlng‘aside
the order of digmissal for defsult bassed on 242,59,

satisfied that there is. b ot Lae

|
We arﬁ
ccordingly, t he
!
. order of dismissal dated .2 2.99 15 ﬁereby s E

,t aside and O Al

. 366 of 1996 is hereby restored for jearlhg.\ Matter will cane up

for hearing on 8.3.2000. Accordlng

AL MA l2 of 1999 is, dlSposed
of, - I V , ‘
' | |
( G.S. Maingi ) \ (D, |
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